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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
THIRTEENTH SESSION
BULLETIN PART- 11

171 January, 2025
No. 591

A list of Official Legislative Business, in the order of priority, to be -
transacted during the Thirteenth Session of the Fifteenth Kerala Legislative
Assembly, furpished by the Law Depariment, is reproduced below for
information of the Members.

I. BILLS TO REPLACE ORDINANCES

The Kerala State Elderly Commission Bill, 2025 (Bill to replace the Keral
State Elderly Commission Ordinance (Ordinance No. 3 02024) )

II. BILLS INTRODUCED IN THE LEGISLATIVE ASSEMBLY
WITH THEIR STAGES

introduced in the Eleventh Session of the Fifteenth Kerala Legislativ
[Assembly and referred to the congideration of a Select Committee.

The Kerala Public Records Bill, 2023 (Bill No.174) : The Bill waz‘

ML BILLS PUBLISHED BUT NOT INTRODUCED IN THE
LEGISLATIVE ASSEMBLY

| 1" The Kerala General Sales Tax (Amendment) Bill, 2024 ( Bill No.191)
The Kerala Industrial Infrastructure Development (Amendment) Bill,
2024 (Bill No.230)

3 [The Kerala Sports (Amendment) Bill, 2024 (Bill No.231)

IV, BILLS TO BE PUBLISHED

The Kerala Public Service Commission {Additional Functions as
respects the Kerala State Biodiversity Board) Bill, 2025
2 [The Kerala Siate Fiderly Commission Bill, 2025

DRr. N. KRISHNA KUMAR,
SECRETARY.




